
TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY
(PART –1, SECTION­1)

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY

 
 

__________________PUBLIC NOTICE NO.69  (RE­01)/ 1997­2002_______________
NEW DELHI, the  8th   February,2002

 
 
 

In exercise of  powers conferred under Paragraph 4.11 of the Export and Import Policy 1997­2002, as notified in the Gazette of India extraordinary, Part­II Section 3, Sub section (ii) vide
S.O. No.283(E) dated 31.03.1997, the Director General of Foreign Trade hereby makes the following amendment in Handbook (Vol 1).(RE­01), 1997­2002.
 
 

1)             The address, contact numbers and  the  territorial  jurisdiction of  the  Joint DGFT, Moradabad  is amended under S.No 7 of Appendix 27 pertaining  to  the “ List of Licencing
Authorities and their Jurisdiction” as under:

 
 
S.No Name & Address Telegraphic/ Tel/    Tlx/  Fax

No
Territorial Jurisdiction

7 The Joint Director General of
Foreign  Trade,  110­111
Parsvnath  Plaza,  Majhola
Delhi  Road,  Moradabad
244103

CONIMPEXTRA
Moradabad.
Tel: 0591­488221/487447
jdgftmbd@mbd.nic.in

Uttranchal  excluding  District  of
Hardwar.  Districts  of  Moradabad,
Rampur,  Bijnor,and  Jyotiba  Phuley
Nagar

 
 
 
 

2)       The following amendments are made in Appendix 28 A pertaining to the DEPB rate list:
 

(i)      Product Group – Engineering
Product Code­ 61

 
 

S.No Description DEPB Rate Value Cap
492 Zinc Plated (galvanised) Steel Lock Nuts (Blanked/ Punched)

from H.R. Coil/ Sheet
13.00 Rs 90/ kg

 
 
 
 



 
(ii)     Product Group – Chemicals

Product Code No 62
 
 
 
S.No Export Product Description DEPB Rate Value  Cap  for  DEPB

entitlement
417 Caprolactam 9.00  
601 Polyester Staple Fibre 14.00  
761 DICMIC Chloride 3­(2,6­Dichlorophenyl)­5 Methyl,

Isoxazole –4­ Carbonyl Chloride
14.00  

777 Potassium  Penicillin  G  first  crystal/  Penicillin
Potassium V First Crystal / BP/ USP/ ISP

16.00  

835 PTA 5.00  
862 Linear Alkyl Benzene 10.00  
884 Metronidazole Benzoate 11.00  
968 Niacinamide/ Nicotinamide 17.00  
983 2­Picoline  (Alpha  Picoline)/  4­  Picoline  (Gamma

Picoline)
5.00  

 
 
 
 

(iii)   Product Group – Plastics
Product Code No 63

 
 
S.No Export Product Description DEPB Rate Value  Cap  for  DEPB

entitlement
38 Hessian  Bags  with  LDPE/  HDPE/  PP  Liner/

Lamination and with/ without Zipper/ Handle
9.00 Rs 175/ kg

43 Jute Bags with HDPE/ LDPE Liner/ Lamination and
with/ without Zipper/ Handle

9.00 Rs 175/ kg

56 Polyester  chip  for  Moulding  Grade  (High  Pressure
Grade)

13.00  

 
 
 
 
 

(iv)   Product Group – Textiles
Product Code – 89



 
 
 

S.No Description DEPB Rate Value Cap
42 Cotton  and Acrylic blended yarn:

a.Acrylic content not less than 50% by weight
b.Acrylic content between 25% and 50% by weight

 
6.00
5.00

 

44 a.Bleached/  Dyed  and/  or  printed  manmade  –  cotton
blended  fabrics  “with  or  without  embroidery”  and/  or
“with  or  without  metallised  yarn”  (manmade  content
more than 50% by weight)
b.Bleached  /  Dyed  and/  or  printed  manmade  –  Cotton
blended  fabric  “with  or  without  embroidery”  and/  or
“with  or  without  metallised  yarn”  (manmade  content
between 25% and 50% by weight)
c.Bleached/  Dyed  and/  or  printed  Polyester  –  cotton
blended madeups “with or without embroidery” and/ or
“with  or  without  metallised  yarn”  (Polyester  content
more than 50% by weight)

10.00
 
 
 
 
9.00
 
 
 
 
6.00

 

53 a.               Polyester – Cotton blended grey  fabric  (polyester
content more than 50% by weight)

b.               Polyester – Cotton blended grey fabric (polyester
content between 25% and50% by weight)

7.00
 
 
7.00

 

55 a.               Viscose – Cotton blended yarn  (viscose  content
more than 55% by weight)

b.  Viscose  –  Cotton  blended    (viscose            content
between 25% and55% by weight)

10.00
 
9.00

 

79 Cotton yarn including Melange Yarn 6.00  
83 Acrylic Blankets 11.00  

 
 

 
 

 
3)       The following corrections/ amendments are made in the addresses of the offices of the Spices Board under S.No 24 of Appendix 31 pertaining to the “ List of Export Promotion

Councils/ Commodity Board” as under:
S.No Name of the

Export
Promotion
Council/
Commodity
Board

Addrress of the Regd. Office
of the CounciL

Address of the Regional Office (s) of the
council



24.  Spices Board Sugandha Bhavan
N.H.By­pass
P.B.no.2277
Palarivattom.P.O.
Cochin­682 025,
 
Phone: 0484­333610­616,
347965
Fax:      0484­331429, 334429
E.mail: 1. 
Spicesboard@vsnl.com
E.mail: 2. 
Mail@indianspices.com
Website:  
www.indianspices.com
 

1) A 111 Defence Colony
New Delhi – 110 024
Phone:0114611510, 4623597
Fax    : 011 – 4621359
Email : sbrodel@giasdl01.vsnl.net.in
 
2) 195 – A – Park Street
Calcutta – 700 017
Phone: 033 – 2804304
Fax    : 033 – 2479736
Email:  sbrocal@giasl01.vsnl.net.in
 
3) Unit No.1, Plot No,9 & 10
Banking Complex Bldg. – II
Near Commodity Exchange
Sector – 19 – A, Vashi,
Mumbai – 400 703
Phone: 022 – 7653093
Fax    : 022 – 765116
Email : rosbbom@bom2.vsnl.net.in
 
4) 25(old No.13), First Floor
Second  Street,  East
Abhiramapuram,Mylapore,
Chennai – 600 004
Phone: 044 – 4991448
Fax    : 044 – 4997474
Email : sbrochn@vsnl.com
 
5) Kurangani Road
Bodinayakanur – 626 513
Phone/Fax : 04546 – 21397
Email: sbadbodi@sancharnet.in
 
6) 6th Bye Lane, Rajgarh Road
Guwahati – 781 003
Phone : 0361 542617
 

 
S.No Name of the Export

Promotion Council/
Commodity Board

Addrress of the Regd. Office
of the CounciL

Address of the Regional Office (s) of the
council

       
7)  P.B.No.85,  Diesel  Power  House  Road,
Gangtok – 737 101
Phone: 03592 – 22904

mailto:Spicesboard@vsnl.com
mailto:Mail@indianspices.com
mailto:sbrodel@giasdl01.vsnl.net.in
mailto:sbrochn@vsnl.com
mailto:sbadbodi@sancharnet.in


Fax : 03592 – 22230
Email : sbrogtk@dte.vsnl.net.in
 
8) 14­A­Old Vasavi Nagar
Kharkana,Trimulgherry P.O
Secunderabad – 500 015
Phone: 040­7740436
Fax: 040 7744835
Email: spicesboard@satyam.net.in
9) 22/1, Rest House Road
Bangalore – 560 001
Phone: 080­532 0354
Fax:     080­5320354
 
10) 6, Ground Floor
Chidambaram Nagar
5th Street,Tuticorin 628 008
 
11) Plot No.423, Sahid Nagar
Bhubaneswar – 751 007
Phone:  0674­520567 (PP)
 
12) C/o.Office of the Directorate of
Horticulture,PBNo.030                        
Aizwal – 796 001,Mizoram.
Phone: 0389­322809
 
13) 2, Ramvadi Society
Nirnay Nagar Road
Chandlodie.P.O.
Ahmedabad – 382 481                                         
Phone:  7536684
                         
14) D/S, 1115 Sector­D
LDA Colony, Kanpur Road
Lucknow – 226 012
Phone: 0522­432009

 
 
4) The address of M/s SGS India Private Limited at S.No 22 of Appendix 32 A  pertaining to the “List of Inspection and Certification Agencies” is amended as under.
 

22.                 SGS India Private Limited
250, Udyog Vihar Phase IV
Gurgaon
Tel: 6399990­8

 

mailto:sbrogtk@dte.vsnl.net.in
mailto:spicesboard@satyam.net.in


5) The following Chamber of Commerce is added at S.No 12 under the State Head “Tamil Nadu” in Appendix 51 B pertaining to the “List of Agencies Authorised to issue Certificates of
Origin – Non Preferential”
 
TAMILNADU
 
12. The Southern India Chamber of Commerce and Industry
      Indian Chambers Building, P.B. No 1208, Esplanade.
      Chennai                600 108
 
This issues in public interest.

 
 

               
(N.L.Lakhanpal)

Director General of Foreign Trade
Copy to all concerned,
By orders etc.

 
 
 

(Bipin Menon)
Dy. Director General of Foreign Trade

 
(File No: 01/94/180/051/AM02/PCIV)

 
 

 
 
 


